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Review Committee on working of 
Kshetriya Grarnin Bank 

*15. SHRI PRATAP BHANU 
SHARMA: Will the Minister of 
FINANCE be pleased to state: 

(a ) whttther it is a iact tpat Gov-
ernment are considering to set ~ a 
review committee on the working of 
Kshetriya Gramin Banks; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) 
and ( b). There is no proposal with 
the Government to set up any new 
Committc::e to review the working of 
Regional Rural Banks (K.shetriya Gra-
min Banks). A Steering Committee 
comprising representatives of Central 
Government, RE:Serve Bank of India, 
Public Sector Banks, National Fede-. 
ration of State Cooperative Banks, etc. 
is already functioning in the Resffi've 
Bank under the Chairmanship of the 
Deputy Governor. The task of the 
Committee includes, inter alia super-
vision, monitoring and I{evie1w of 
the working of Regional Rural Banks. 

OJl'er from USSR to import textiles 
and export textile machinery and 

cotton to India 

•17. SHRI MAGANBHAI BA-
ROT: Will the Minister of COM-
MERCE be pleased to state: 

(a) whether it is a fact that the 
U.S.S.R. has indicatf.-d its desire to 
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buy 2200 million metres of textile 
.from the country and to offer inputs 
like textile machinery and cotton for 
the puri1>0s.e; 

(b) what is Gov&rnmenl'~ reaction 
to this offer; and 

( c) whether Government propoee 
.:availing of this opportunity offered by 
the U.S.S.R to brini tkti texti.l~ in-
dustry out of thti cruil condition ht 
it is facing thel!le day1 aad ~Lm\lltane
ously institute aleps to s~in im-
proved produdion of textiles in the 
long run? 

THE MINI~TJ:R OF ~TATE IN 
THE MINISTRY OF COMMERCE 
{SHRI SHIVRAJ V. PATIL): (a) 
and ( b). The USSR Governm~t 

sounded the GoTernmtnt of India re-
.prdiug the p<>aibility of expart of 
"500 million matree per annwn of cot-
ton fabrics from India on a long tHm 
bruiis. They al.lo indicated the posl!li-
hility of .!Upply of textile machinery 
and raw cotton to Indi•. The Gov-
ernment of India have r~c:tt:.d ;posi-
tively to the sue-gestion of increa:5ing 
export8 of cotton :fabrics from India 
to the Soviet Union. FurthE:-I details 
of the offer are awaited from USSR 
Government. 

(c) The policy framework for the 
growth and development Of ih8 t~x

tile ind~try in India ha! been indi-
cated in the TeXtile Policy announced 
by thti Government of Indi;i on the 
9th March, 1981. 

"Constructio11. of aerodromes during 
current financial year 

• 1& PROF. NARAIN 'cHANn PA-
RASHAR: Will the Minister of 
TOURISM AND CIVIL AVIATION 
be plea'Sed to lay a statement showing: 

(a) thE:i namee of placei where ae-
rodromes have been sanctioned for 
construction during the current finan-
cial year in the country (State-wise); 

(b) the 'hames of 1uch among 
them where "'°nstruction has bei\ln 

along-with the amount sanctioned dus-
ing the current financial year in each 
case and the likely period of comple-
tion; 

(c)' the likely date by whic.h the 
work on others would be taken in 
hand; and 

(d) the ~ of iUCh other place:.2 
whee the com1truction of aerodromes 
is under coruideration, State-wise:s? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SH.ARMA): (a) Nil. 

(b) and (c). Do not arise. 

(d) The proposal for construction 
of an aerodrome &t Calicut in Kerala 
State is under consideration in the 
current financial year (1981-82) . 
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